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111 THE CENTRAL ALMILIIZTRATIVE TRIEIMAL,JAIFUF BEMNH,JAIFUR.
* % *
Date =f Decisicn: 01.12.97
OA 493 /97
Harish Chandra s/c Shri Mekth Raj r,'w P-53/1, ITJ Line, Jaipur Cantt.
... Applicant
Versus _
1. Tnicn of India through the Engineer-in-Chief (E-1 Army Secticn), Army

Headmarters, Tashmir House, lew Delhi.

2. The C.E., Southern Command, M.E.S., Pune.
3. The HO C.E.,Jaipur Sone,M.E.3.,Pani park,Jaipur.
4, The C.E.,Zentral Ccmmand, M.E.S., Lucknow.
.+« Respondents
CORAM

BCI'ELE MR.30FAL FRISHWA, VICE CHAIRMAN
HO'ELE MR.O.F.SHARPMA, ATMINISTRATIVE MEMEER

For the Applicant ev. Mr.U.D.Zharma
For the Respondents ‘ ‘ eee Mr.V.S.Curjar
©-R-D-E-R

FER - HOH'ELE - MR . S2FAL - FRISHMA, - VICE - CHAIRMAN

Arrlicant, Harish Chandra, has filed rthis application u/s 19 of the
Administrative Trikunale Act, 1985, mainly praying £ a direction b the
respondents to repatriate him to his parent Command viz Central Command and to

oconsider his remest for being posted at Agra,Fheria,Mathura, az made in his

representaticn dated 11.2.97, at Arnexure A-1l.

2.  Heard the learned counsel for the parties. Pexordz of the cass have been
carefully perused.

2. The learned <munsel for the applicant dGuringy the course of his arquments

has drawn <ur attention to his representations dated 21.2.957, at Annexuars A-7,

and dated 11.2.%7, at Annexure A-11, He wants rhese representatizng to ke

A2cidesd on merits. ' .

4. In the ciroumstances, we direck respondent Wo.l to decide the applicant's
refrezentaticns dated 21.3.97, at Annexure A-7, and dated 11.2.57, at Annerure

A-11, thrzugh a detailed speaking order on merits meeting all the points raised

~in thesce representaticns and the 0A within a pericd of tws monthe from the date

of receipt of a copy of this order. The respondents are divected to retain the
applicant at Jaipar till a decisicn, is taken on his representati-ns.  Any
decisicn taken cn the representaticns zhall ke ~cmmunicated to the applicant.

The MA stands Aisposed of assordingly, at the stajye of admission, with no order

as tp costs.

Y . Cotmrine
(O.P.SHARMA) (3OPAL, KFISHNA)
QEM.MEMBER VICE CHAIRMAN




